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Allocation of Funds for Drinking Water in
Fourth Plan

28. SHRIMATI JYOTSNA CHANDA :
Will the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the amount sanctioned for the Drink-
ing Water Scheme during the Fourth Plan,
State-wise ;

(b) whether the amounts sanctioned for
this Scheme in the previous Plans have been
utitised by the different State Governments ;
and

(c) 1 not, the rcasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF D P. CHATTOPA-
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DHYAYA) : (a) The state-wise allocations
under the National Water Supply and Sanita~
tion Programme during the Fourth Plan are
given 1n the statement laid on the Table of the
House. [Placed in Library. See No L1
956/71]

(b) The plan outlays for First, Second and
Thud Plans and the percentage utihisation of
the allocations are given In the statement
laid on the Table of the House. [Placed in
Library See No LT--956/71].

(¢) The allocations could not be fully
utilised mainly on account of shortage of
materials and equipment and of t,amned per-
sonnel.
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Opening of Fair Price Shops in Villages to check
Rise in Prices of Foedgrains

30. SHRIP.M. MEHTA:

SHRI RAM SHEKHAR PRASAD
SINGH :

SHRI H. K L. BHAGAT :

Will the Minister of AGRICULTURE
be pleased to state :

¢a) whether Union Government have
asked the State QGovernments to open fair
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price shops in villages 50 as to check the rise
1n foodgrain prices ;

(b) if so, how many States have so far
opened such fair price shops ; and

(c) whether they have been told to con-
centrate and open such shops in rural and
inaccessible arcas 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a)and (c).
The State Governments have been advised to
strengthen®t1:  public distribution  system
particulary in the rural and inaccessible areas
and to open additional fair price shops wher-
ever necessary.

(b) The latest position in each State has
been called for and will be laid on the table of
the Sabha on 1eceipt.

Report of Agricultural Prices Commission for
1971-72 aund views of Chlef Ministers at
their Conference held ln October, 1971

31. SHRI P. M. MEHTA :
SHRI D. B. CHANDRA GOWDA :
SHRI RAM SHEKHAR PRASAD
SINGH :

Will the Minister of AGRICULTURE be
pleased to state :

(@) whether Agricultural Price Com-
mission in 1ts report on the price policy for
1971-72 has called for better public distribu-
tion system ;  *

(b) 1if so, the other recommendations
made in the Report ;
(¢) whether they have recommended

existing restrictions on inter-State movement
of rice ;

() what is the price and procurement

targel set up by the Agricultural Prices
Commission : and

] (€) whether the Chief Ministers at their
recent (?onfercnce had endorsed the Agricul-
tural price fixed by the Commission ?

- THE MINISTER OF STATE IN THE
NISTRY OF AGRICYLTURE (SHRI
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ANNASAHEB P. SHINDE) () The
Commission recommended strengthening of
public distribution system.

(b) A statement is attached.
(¢} Yes, Sir.

(d) The Commission recommended
continuance of last year’s price of paddy and
rice except for a marginal increase of Re. 1
per quintal in the prices of standard variety
of paddy for the States of Jammu and
Kashmir, Orissa and Tamil Nadu with
corresponding change in the rice prices. The
Commission recommended that Kbharif
coarse grains be purchased at the ruling
market price awithin the range of Rs. 45/- to
Rs. 55/- per quintal.

The commission recommended the
procurement target for rice for 1971-72 season
at 4'3 million tonncs and an indicative target
for the Kharif coarse cercals at 0S5 million
tonnes,

(¢) The Chief Ministess generally agreed
that the procurement prices of all Kharif
cereals, viz, paddy, rice and coarse grains
should continue at the last year’s level.
Marginal adjustments in the price of paddy/
rice could be conmsidered in the case of
Jammu and Kashmir, Orissa and Tamil
Nadu as reccommended by the Commission,

Statement

A sizeable step up be effected in the
procurement of rice ;

(a)

(b) Nothing be done at this stage to
disturb the existing ariangements
in regard to the inter-State movement
of rice ;

(c) The target of procurement for rice
for 1971-72 be fixed at 4°3 million
tonnes and an indicative target for
the purchase of Kharif coarse
cereals at 0'5 million tonnes |

(d) A marginal increase of Re. 1/- per
quintal in the prices of standand
variety of paddy for the States of
Jammu and Kashmir, Orissa and
Tamil Nadu be made with corres-





